
IN THE CENTRAL ADMINISIRATIUE TRIBUNAL HqA1ENCH HYDERD 

O.A.NO.544/94 t._— 
Between: 
	

Date of Order: 2-694.L_-- 

G.Appa Rae •,_-•- 
n 

And 

1.,  Senior Divisional Manager, Waltair, 
South Eastern Railway, Ui5akhapatnam. 
(Central Point) •__- 

2.' Divisional Rai.way Manager, Llaltair, 
Uisakhapatnam, _ 	 04,  - 

Applicant.: - 

Reàpondents. '— 

Counsel for the Applicants 	: MroG.Rama Rae, Advocato.(/01ptSth47 

C CRAM: 

HON'BLE SRI T.CHAiNDRMSEKHARA REDDY : E1EMBER(J) t-

AND 

HON'BLE SRI R.RANGARAJAN : MEMBER (A) v 

The Tribunal made the following Drder .- 
- - 	 w, .j..asi UI CUB applicant. 

There is no representation of the applicant. Standing Counsel for 

the respondents present. It is quite evident that the applicant is 

not evincing any interest in this O.A. In view of this position the 

Original Application is rejected. NQ costs:. 

DEPUTY REGISTRAR(J)CC — 

To, '1 
1.-Senior D'ivisiona). Manager, Waltair, South Eastern Railway, 
Visakhapatnam. (Central Point).— 

I, 

Dicriaioaal Railway Manager, Waltair,'4sakhapatnam.__-p/N. 'L 
/tJG /j 6 /oa< --C, 	UIIyO4 I7PY, hv.i 

One copy to iIr.G.Rma Rao, Advocate/Lkt,Hyderabad..'— 

One copy to Mr.N.R.Devraj, Sr'.CCSC,CAT,Hydsrabad. - 

One spare copy. 	- 
G.  o"R 	 - 	 cw, 
YLKR 



TMPED BY 	 COiPARED BY 

CFIECIçEJD EL 	 APPROVED Y 

IN THE CENTRAL ADLJL7ISTPATIVE T21DUNzJ. 
HYDE RABAD iECF AT I-PZDERA3jD. 

THENNONI BLE MR. JUSLCE V • NEELADRI RAC 
CIIAIRiYIAN 

TEE NON' flLR.A.L ç RTF 3ER(A) 

AND 

THE NON' ISLE NR.T.CHANDRASEIJAR REDDI 
Fu5N:BE R ( J IJDL) 

AND- 
- -- - — 	 sV ó 	 £•_i 

- - 	 Dateci;Q- 	-1994. 

ORDEFVJlr. 

No 0  

O.A.No, 

T.A.No, 	 (gp 

Athdtted and Interim Directions 
Issued. - 

Diposedof with directions 

Distssed.\ 

Dismjsed as\jthdrawn 

misdfor_au1C7 
ReJected)crderea 

pv m 	

\ 

No order a\to cose. 
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H 	 . \ 




